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LOCUST MENACE IN MADHYA PRADESH 

5114. SHRI YASHWANT SINGH 
KUSHWAH: Will the Minister of 
FOOD AND AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that swarms 
of desert locusts are moving towards 
Madhva Pradesh and other neighbour
ing areas and that there is a great 
danger to the Kharif-crop; and 

(b) if so. the steps taken by the 
Central Government in collaboration 
with the State Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI
CULTURE. COMMUNITY DEVE
LOPMENT AND COOPERATION 
ISHRI ANNASAHIB SHINDE1: 
(a) No Sir. Six locust swarms that 
invaded India from the West in July. 
1968 were controlled and remained 
restricted to Western Rajasthan area. 

(b) Does not arise. 

MR. SPEAKER: Papers to be laid 
on the Table. 
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PAPERS LAID ON THE TABLE 

U.P. LEGISLATIVE CHAMBERS (MEM
BERS' EMOLUMENTS) (AMENDMENT) 

RULEs. 1968 

THE MINISTER OF P ARLlA
MENTARY AFFAIRS AND COM
MUNICATIONS (DR. RAM SUB
HAG SINGH): Sir. I beg to lay on 
the Tab:e:-

(I) A copy of the Uttar Pradesh 
Legislative Chambers (Members' Emo
luments) (Amendment) Rules. 1968. 
published in Notification No. 1753/ 
XVII-231-64 in Uttar Pradesh Gazette 
dated the 10th July. 1968. under sub
section (3) of section 5 of the Uttar 
Pradesh Legislative Chambers (Mem
bers' Emoluments) Act. 1952 read with 
clause (c)(iv) of the Proclamation. 
dated the 25th February. 1968. as 
varied by Proclamation. dated the 15th 
April. 1968. issued by the President 
in relation to the State of Uttar Pra
desh (Hindi and English versions). 

(2) A statement showing reasons for 
delay in laying the above Notification. 

[Placed ill Library. See No. LT-1808/ 
68.) 

UTTAR PRADESH GOVERNMENT NOTI
FICATIONS UNDER U.P. PANCHAYAT 
RAJ ACT AND WEST BENGAL GOVERN
MENT NOTIFICATIONS UNDER WEST 

BENGAL ZILLA P ARISHADS ACT 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD. AGRI
CULTURE. COMMUNITY DEVE
LOPMENT AND COOPERATION 
(SHRI M. S. GURUPADASWAMY): 
Sir. I beg to lay on the Table-

(1) A copy each of the following 
Uttar Pradesh Government Notifica
tions under sub-section (3) of section 
110 of the U.P. Panchayat Raj Act. 
1947. read with clause (c)(iv) of the 
Proclamation. dated the 25th Feb
,ruary. 1968. as varied by Proclamation 
dated the 15th April. 1968. issued by 


